IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on

:17-02-2020

Date

17.02.2020

c.Cc

Applied For

Other
Docum
ent

TRP (C) (Se
1 16597/ |17.02. - S.K.MALL |GENE Order Dtd. at
2020 020 399/20 |ICK RAL 9999-12-31 No-
19 )
[ _ |surEsH CRMIN |(Se
, |16598/ [17.02. 2?2?32 cH c o ;gURT Order Dtd. AL at
2020 020 SAMANTRA |~ ° : 2020-02-12 MISC- |No-
017 10
Y 2 10)
[ _ (Se
3 16599/ |17.02. 2?8/20 G. C. co ;gURT Order Dtd. at
2020 020 JENA o : 2020-02-13 No-
19 19
10)
[ B CRIMI |(Se
4 16600/ |17.02. §§2é20 gﬁigiﬁ GENE Order Dtd. NAL at
2020 020 RAL 2020-04-17 APPEA |No-
18 ROUT
L 5)
- _ (Se
5 16601/ |17.02. 2?;2}2 A. K. c.0 ;gURT Order Dtd. at
2020 020 ACHARYA i : 2020-02-11 No-
020 19
5)
B BLAPL- COURT (Se
6 16602/ |17.02. 733/20 P. N. c.o. Ilvo Order Dtd. at
2020 020 BEHERA o : 2020-02-11 No-
20 23
5)
[ _ (Se
. 16603/ |17.02. iggf;o P. N. GENE Order Dtd. at
2020 020 0 BEHERA  RAL 2020-01-16 No-
5)
___ SURESH CRIMI |(Se
g 16604/ |17.02. 22?581 CH c.0 ;gURT Order Dtd. NAL at
2020 020 SAMANTRA |~ ° : 2020-02-12 MISC- |No-
7 10
Y 1 2)
;7_16605/ 17.02.2 [wp(c)- |p. K. GENE Order Dtd. (Se
2020 020 1185/2 |LENKA RAL 2019-12- at




T 019 17Entire No-
Order, 2)
T CRIMI |(Se
10 16606/ (17.02. 23?532 N K ROUT |c ;gURT Order Dtd. NAL at
2020 020 : : 2020-02-12 MISC- |No-
017 10
1 2)
T CRIMI |(Se
L4 16607/ |17.02. 22?532 -\ mEmERa |o ;gURT Order Dtd. NAL  |at
2020 020 . . 2020-02-12 MISC- |No-
017 10
1 2)
___ CRMIN |(Se
12 16608/ |17.02. 22?532 A BEHERA |c ;gURT Order Dtd. AL at
2020 020 : : 2020-02-12 MISC- |No-
016 10
2 13)
- _ (Se
L5 [16609/ [17.02. §§§§}2 JYOTISH |, ;gURT Order Dtd. at
2020 020 R. DAS . . 2020-02-14 No-
020 19
13)
B WP (C) - COURT (Se
14 16610/ |17.02. 2336/2 BASUDEV c O Order Dtd. at
2020 020 BARTK : : 2020-02-14 No-
020 19
13)
- _ (Se
15 16611/ |17.02. giégé/ P K c COURT |Order Dtd. gii;c at
2020 020 LENKA : NO. 9 [2020-02-14 No-
2016 H-5
22)
- _ (Se
16 16612/ |17.02. ?Zé§>2 P. K. c ;gURT Order Dtd. at
2020 020 MOHANTY : : 2020-02-14 No-
020 19
22)
B WP (C) - [M/S.SMIT COURT (Se
16613/ |17.02. . Order Dtd. at
17 5020 026 3404/2 |A RANJAN [C. NO. 2020-02-14 Noe
020 PATNATK 19
22)
B WP (C) - M/S.ASHO COURT (Se
16614/ |117.02. . Order Dtd. at
18 5020 020 5426/2 |K KUMAR [C. NO. 2020-02-14 No-
020 ROUT 19 ©
22)
B WP (C) - COURT (Se
19 16615/ |17.02. 4933/2 JYOTISH c O Order Dtd. at
2020 020 R. DAS : : 2020-02-14 No-
020 19
22)
B WP(C)- |S. K COURT (Se
16616/ |17.02. o Order Dtd. at
20 5020 020 4818/2 MOHAPATR [C. NO. 2020-02-14 No-
020 A 19
22)
B WP (C) - INANDA COURT (Se
16617/ |17.02. Order Dtd. at
21 {5050 026 4818/2 |KISHORE [C. NO. 2020-02-14 Noe
020 ROUT 19
22)
2216618/ [17.02.2 [wP(C)- [M/S.K.C. [c.0. [COURT |order Dtd. [(Se




- [2020 020 4923/2 |MAJHT NO.  [2020-02-13 at
020 19 No-
22)
B - (se
53 |16619/ [17.02. ?g£§}2 M/S.K.C. |, o |00 |order Dtd. at
2020|020 MAJHI : © |2020-02-13 No-
020 19
22)
- WRIT
BRANC |(Se
54 16620/ [17.02. ?gég}; J. c. . COURT |Order Dtd. ?DIVI ;z_
2020  |020 " |BaRar NO. 9 |2020-02-13 ston 109
BENCH |)
)
(se
M/S.SUBA
,s 16621/ [17.02. ?5;%}; SH c o k¥t lorder pta. o
2020  |020 CHANDRA |~ © |2020-02-14
020 19 109
PANT )
[ (se
M/S.SUBA
b6 16622/ [17.02.2 [104C)° lsu c o ko ¥t lorder ptd. o
2020  |020 CHANDRA | © |2020-02-13
020 19 109
PANI )
B WRIT
BRANC |(Se
o, 16623/ [17.02.2 [PEIC) "5 ¢ | lcourt |order Drd. DIVE lhe-
2020  |020 1" |paRar NO. 9 |2020-02-13 ston 109
BENCH |)
)
(Se
M/S.SUBA
b5 16624/ [17.02.2 [104C) " lsu c o, ko ¥t lorder ptd. o
2020 020 CHANDRA |~ © 2020-02-13 ©
020 19 109
PANT )
T (Se
5o 16625/ [17.02.2 1019 Ik c. c o, o FF lorder prd, o
2020 020 oo O MAgHI Lo 2020-02-13 Lo
)
(se
Lo 16626/ [17.02. ngg}; K.c.Magi | o[-0V lorder prd. o
2020  |020 s I Lo 2020-02-13 Lo
)
(se
WP (C) - COURT at
31 23237/ 32602' 4794/2 |P K DASH [C.0. |NO. 2533502Ef4 No-
020 22 109
)
3216628/ [17.02.2 [wP(C)- [L. D. (c.0. |COURT |order Dtd. [(Se




33

34

35

36

37

38

39

40

41

42

2020|020 4913/2 [sAHOO A NO.  [2020-02-13 at
020 19 No-
109
)
(Se
16629/ [17.02.2 D225 R K ro *T Jorder Drd. o
2020|020 i~ MISHRA A 2020-02-12 e
)
(Se
16630/ [17.02. fgfg}; M/S.K.C. Fo Rt Jorder prd. o
2020|020 o0 C aat o 2020-02-13 e
)
(se
16631/ |17.02. ?g;gé; s. R. Lo Y Jorder prd. o
2020|020 2079 |eart o3 12020-02-12 e
)
(se
16632/ [17.02.2 ) 15)° lu/s.x.c. ro ¥t Jorder prd. o
2020 [020 oo ? jagat s 2020-02-13 e
)
(Se
16633/ [17.02.2 |3019)° i, . ro *T Jorder Drd. o
2020|020 oo 1% |samoo a 0 2020-02-13 e
)
(Se
M/S.SUBA
16634/ [17.02. ?5;2}2 SH Lo Rt Jorder prd. o
2020|020 CHANDRA " |2020-02-14
020 19 109
PANT )
(se
16635/ [17.02. ?gég}; M. R. Fo RT Jorder prd. o
2020 [020 220072 rouTray > 2020-02-14 e
)
(se
M/S.SUSB
16636/ [17.02.2 |1° ()" |ask v Xt Jorder prd. o
2020 [020 CHANDRA " 2020-02-14
020 19 109
PANT )
(Se
16637/ |17.02.2 [0 A & COURT |order Dtd. o
2020|020 S0l jmomaNTY NO. 2 [2020-02-13 e
)
16638/ [17.02.2 [1E(C)~ M/S.SUBA COURT |order Dtd. (Se
2020|020 5715/2 |SH NO- 15020-02-14 at
020 CHANDRA 19 No-




43

44

45

46

47

48

49

50

51

52

53

PANT 109
)
(Se
16639/ |17.02.2 [17cs, | K < o. |COURT lorder Dtd. o
2020 020 Sol5 | |MOHANTY NO. 2 12020-02-13 Lo
)
(Se
M/S.SUBA
16640/ |17.02. ?512}; sH c o o ¥t lorder ptd. o
2020 020 cuanpra -9+ N9 2020-02-14
020 19 109
PANT )
(Se
16641/ [17.02. ?55(;)/; MAHADEV | ;gURT Order Dtd. ;z_
2020 (020 o BEHERA Lo 2020-02-12 e
)
(Se
16642/ |17.02. giéj}; MAHADEV |, ;gURT Order Dtd. ;z_
2020 (020 0 BEHERA Lo 2020-02-12 Lo
)
(Se
16643/ |17.02.2 [170o, A K < o, |COURT lorder Dtd. o
2020 020 Sols | |MOHANTY NO. 2 12020-02-13 Lo
)
(Se
16644/ [17.02.2 [0 |p & < o, |COURT lorder Dtd. o
2020 020 o BARTK NO. 7 |2020-02-11 Lo
)
(Se
oJc- at
16645/ (17.02. GENE Order Dtd.
6959/2 |B. SINGH No-
2020 (020 oo RAL 2019-12-05 e
)
(Se
BLAPL- COURT at
16646/ |17.02. Order Dtd.
391/20 |J KAMILA [C.O. |NO. No-
2020 (020 2o > 2020-02-13 e
)
CRIMI (Se
16647/ |17.02. ]igzz];go A BEHERA |C.O ;gURT Order Dtd. NAL at
2020 (020 0. NO. 2020-02-12 MISC- |No-
17 10
3 3)
_ (Se
16648/ |17.02. ?géié/ giggg GENE Order Dtd. at
2020 020 2015 lowatn RAL 2019-06-25 g?—
16649/ |17.02. CONTC- COURT |Order Dtd. (Se
2020 1020 310/20 [F K IBNAC.O-ioq  12020-02-14 at




T 20 22 No-
3)
B CONTC- COURT (Se
54 16650/ |17.02. 149/20 |p NAYAK |C O Order Dtd. at
2020 020 : : 2020-02-14 No-
20 22
3)
- _ (Se
o5 16651/ |17.02. ?g?fgo T 2. Das lc ;gURT Order Dtd. at
2020 1020 R : : 2020-02-13 No-
20 23
3)
B CONTC- COURT (Se
56 16652/ |17.02. 148/20 R K c O Order Dtd. at
2020 020 BISOT : : 2020-02-14 No-
20 22
3)
- _ (Se
o 16653/ |17.02. ggé%}z P.K. - ;gURT Order Dtd. at
2020 1020 MISHRA : : 2020-02-13 No-
020 24
3)
B WP (C) - COURT (Se
58 16654/ |17.02. 121/20 BISWAJIT c NO. 2 Order Dtd. at
2020 1020 DAS . . 2020-02-14 No-
20 OLD
3)
B MATA- COURT (Se
59 16655/ |17.02. 179/20 P K c NO. 2 Order Dtd. at
2020 020 BEHERA . : 2020-02-13 No-
19 OLD
3)
- _ (Se
60 16656/ |17.02. ?5;3;0 S.S.BISW ;gURT Order Dtd. at
2020 1020 AL : 2020-02-13 No-
20 24
3)
- _ (Se
o1 [16657/ [17.02. 25;;}2 LD - ;gURT Order Dtd. at
2020 020 PANDA : : 2020-02-14 No-
006 24
3)
- _ (Se
o, [16658/ [17.02. ?Zé;éo A.K. - ;gURT Order Dtd. at
2020 020 NAYAK : . 2020-02-14 No-
20 24
3)
- _ (Se
63 16659/ |17.02. ?gé§>2 U K c EgURT Order Dtd. at
2020 020 NAYAK : : 2020-02-14 No-
020 22
3)
B CONTC- COURT (Se
16660/ [17.02. Order Dtd. at
64 15020 020 2790/2 |B BEHERA C. NO. 2020-02-14 No-
019 22
3)
T (Se
o5 [16661/ [17.02. ?§§§}2 s sany I ;gURT Order Dtd. at
2020 020 : : : 2020-02-13 No-
020 24
3)
66 [16662/ [17.02.2 [wp(C)- [B. (C.0. |COURT |order Dtd. (Se




67

68

69

70

71

72

73

74

75

76

77

78

2020 020 5194/2 |BEHERA NO. 2020-02-13 at
020 24 No-
3)
WP (C) - COURT (Se
16663/ |17.02. 3871/2 M/S.HIMA c.o. Ilvo Order Dtd. at
2020 020 NDRI ROY |~°°° : 2020-02-05 No-
020 19
3)
_ (Se
16664/ |17.02. 252“73)/2 P. K. c o ;gURT Order Dtd. at
2020 020 SINGH S : 2020-02-14 No-
020 22
3)
WP (C) - COURT wriT | (°©
16665/ (17.02. 3769/2 MOTILAL c.o. Ivo Order Dtd. BRANC at
2020 020 MISHRA T : 2020-02-13 No-
020 24 H-2 9)
BLAPL- (Se
16666/ |17.02. 10303, [MADAN ¢ o, |COURT |Order Dtd. at
2020 020 DAS " INO. 7 [2020-02-12 No-
2019
9)
(Se
WP (C) - COURT
16667/ |17.02. Order Dtd. at
5020 020 3453/2 |N.K.ROUT |C.O. |NO. 2020-02-13 No-
020 24
9)
(Se
WP (C) - WRIT
16668/ (17.02. GENE Order Dtd. at
2020 1020 7747/2 [U.B.BAG |pap 2018-12-31 BRANC |yo-
013 H-1
30)
_ (Se
16669/ |17.02. 223(82 P.K. c o ;gURT Order Dtd. at
2020 020 JENA T : 2020-02-14 No-
020 24
30)
(Se
16670/ |17.02. ?gé§}2 M. R. o ;gURT Order Dtd. at
2020 020 ROUTRAY T : 2020-02-14 No-
020 22
30)
(Se
WP (C) - COURT
16671/ |17.02. Order Dtd. at
5020 020 12177/ |K. SAHOO |C.0. |NO. 2020-02-14 No-
2018 10
30)
_ (Se
16672/ |17.02. ?gég}2 J. KAR c.0 ;gURT Order Dtd. at
2020 020 : T : 2020-02-14 No-
020 22
30)
_ (Se
16673/ [17.02. ?g;gé/ P.K. c o ;gURT Order Dtd. at
2020 020 LENKA T : 2020-02-12 No-
2019 17
30)
WP (C) - COURT (Se
16674/ |17.02. 23906/ ASUTOSH c.o. Ilvo Order Dtd. at
2020 020 5019 MOHANTY R e 2020-02-12 No-

30)




79

80

81

82

83

84

85

86

87

88

89

90

91

WP (C) -

COURT

(Se

16675/ |17.02. H. K. Order Dtd. at
2020 020 4952/2 \ar11cK NO- 15020-02-14 No-
020 19
30)
_ (Se
16676/ |17.02. 2”36(2)/2 N. SEN ;gURT Order Dtd. at
2020 1020 : : 2020-02-14 No-
020 19
30)
WP (C) - |ASHOK COURT (Se
16677/ |17.02. Order Dtd. at
2020 020 5555/2 |KUMAR NO- 15020-02-14 No-
020 ROUT 19
30)
WP (C) - |ASHOK COURT (Se
16678/ |17.02. Order Dtd. at
2020 020 5541/2 |KUMAR NO- 1) 020-02-14 No-
020 ROUT 19 ©
30)
WP (C) - M/S.ASHO COURT (Se
16679/ |17.02. . Order Dtd. at
2020 020 5438/2 K KUMAR NO- 15020-02-14 No-
020 ROUT 19
30)
WP (C)- |G COURT wriT | (5
16680/ |17.02. 4747/2 |JAYASING NG Order Dtd. BRANC at
2020 1020 2020-02-14 No-
020 H 24 H-4
46)
WP (C) - M/S.ASHO COURT (Se
16681/ |17.02. . Order Dtd. at
2020 020 5428/2 K KUMAR NO-  15020-02-14 No-
020 ROUT 19
46)
RAMA COURT (Se
16682/ |17.02. CONTC- KRISHNA NG Order Dtd. at
2020 020 7/2020 . 2020-02-14 No-
BISOT 22
46)
CONTC- COURT (Se
16683/ |17.02. 28/202 BISWAJIT O Order Dtd. at
2020 1020 DAS : 2020-02-14 No-
0 22
46)
WP (C) - COURT (Se
16684/ |17.02. 48382 P.R.SWAT NO Order Dtd. at
2020 020 N : 2020-02-14 No-
020 24
46)
WP (C) - COURT wriT | (°©
16685/ |17.02. 4120/2 B. C. NO Order Dtd. BRANC at
2020 020 PANDA : 2020-02-13 No-
020 22 H-6
26)
_ (Se
16686/ (17.02. ?5;2}2 B.K. ;gURT Order Dtd. at
2020 020 PATT : 2020-02-14 No-
020 24
26)
16687/ |17.02. ?gég}; BASUDEV ;gURT Order Dtd. (ie
2020 020 BARTK : 2020-02-14 a
020 22 No-




[ 26)
_ (Se
5y 16688/ [17.02. ?i;g}2 M.R. ;gURT Order Dtd. at
2020 020 SAHOO © 12020-02-14 No-
020 24
26)
[ _ |M/s.suBa (e
o5 [16689/ [17.02. ?§£8>2 sH ;gURT Order Dtd. at
2020 020 oy CHANDRA Yo" |2020-02-14 No-
PANT 26)
B CONTC- COURT (Se
94 16690/ |17.02. 446/20 R. C. O Order Dtd. at
2020 020 BHOT © 12020-02-14 No-
20 22
26)
- _ (Se
95 16691/ |17.02. 257(8)/2 P.K. IC\:}SURT Order Dtd. at
2020 020 JENA © 12020-02-14 No-
020 24
26)
[ (Se
og [16692/ [17.02. ?gész/ R. C. ;gURT Order Dtd. at
2020 020 MUDULT © 12020-02-14 No-
2019 22
26)
- _ (Se
o 16693/ [17.02. §§é§>2 . RoUT ;gURT Order Dtd. at
2020 020 K. © 12020-02-13 No-
020 24
26)
B WP (C)- M. M COURT (Se
98 16694/ |17.02. 3267/2 SATAfATH O Order Dtd. at
2020 020 © 12020-02-14 No-
020 Y 17
26)
- _ (Se
5o [16695/ [17.02. §§é§>2 S.R. ;gURT Order Dtd. at
2020|020 PATTNATK © 12020-02-13 No-
020 24
26)
N WP (C)- M. M COURT (Se
1016696/ |17.02. 3268/2 SATAfATH O Order Dtd. at
0 2020 020 © 12020-02-14 No-
020 y 17
26)
R WP (C) - |ASHOK COURT (Se
10 16697/ [17.02. Order Dtd. at
1 2020|020 5441/2 |KUMAR MO 12020-02-14 No-
020 ROUT 19
26)
R _ (Se
10 |16698/ [17.02. ?5;2}2 P.K. ;gURT Order Dtd. at
2 2020 020 STNGH © 12020-02-12 No-
015 24
26)
R WP (C) - |ASHOK COURT (Se
10 16699/ [17.02. Order Dtd. at
3 2020|020 555872 [KUMAR MO 12020-02-14 No-
020 ROUT 19
26)
1016700/ [17.02.2 [wp(c)- |asHOK COURT |Order Dtd. (Se
4 2020 020 5551/2 |KUMAR NO.  12020-02-14 at




T 020 ROUT 19 No-
26)
T (Se
10 16701/ [17.02. §$é§}2 R.K. . ;gURT Order Dtd. at
5 (2020 020 BARTK : : 2020-02-12 No-
015 24
26)
[ (Se
WP (C)- [M.K.
10 (16702/ |17.02. COURT |Order Dtd. at
6 |2020  |020 5192/2 MOHAPATR |C.0. |5 " g 12020-02-13 No-
020 A
26)
WP (C) - (Se
10 |16703/ |17.02. 5192 /2 G.D. c COURT |Order Dtd. at
7 2020  |020 SINGH Y- Ino. 8 [2020-02-13 No-
020
26)
N _ (Se
10 116704/ |17.02. ?E;g;/ N ;gURT Order Dtd. at
8 12020 020 : : : 2020-02-14 No-
2019 24
26)
N WP (C) - |ASHOK COURT (Se
1016705/ |17.02. Order Dtd. at
9 12020 |020 5439/2 |KUMAR C.0. NO- 1 600-02-14 No-
020 ROUT 19 ©
26)
B WP (C) - M/S.ASHO COURT (Se
11 |16706/ |17.02. . Order Dtd. at
0 2020|020 5434/2 K KUMAR |C.0. INO.  1)050_02-14 No-
020 ROUT 19
26)
T (Se
WP (C) -
11|16707/ |17.02. COURT |Order Dtd. at
1 12020  |020 16940/ |D. HAZRA C.O. o "1 5000 02-14 No-
2018
26)
B WP (C) - COURT wriT | (5
11 [16708/ [17.02.2 |[¢,00 [B.N. . oo Order Dtd. eane 2t
2 2020 1020 ole | [NAYAK 24 2020-02-14 0 g?—
B CRLMC- COURT (Se
11 |16709/ |17.02. 33/202 S K c NG Order Dtd. at
3 12020 020 SUNDARA |=° : 2020-02-14 No-
0 19
9)
B WP (C) - COURT wriT | (5
11|16710/ |17.02. 19717/ P.N. c O Order Dtd. BRANC at
4 (2020 |020 sore | [NAYAK 24 2020-02-14 0 g?—
B CRLMC- COURT (Se
11 16711/ [17.02.2 |7¢"0 M R . o, Order Dtd. at
5 12020 020 DATAT : : 2020-02-14 No-
20 19
9)
T (Se
11|16712/ |17.02. ?gig;/ H. K. c ;gURg Order Dtd. at
6 2020 |020 015 . |PANDA oLy [2020-02-14 g?—
111 [16713/ [17.02.2 [wP(C)- [B.M.SARA [C.0. [COURT |order Dtd. [(Se




2020 020 5193/2 |INGI NO. 2020-02-14 at
020 22 No-
9)
CRLMC- COURT (Se
16714/ |17.02. 3016/2 H SEKHAR c.o. Ilvo Order Dtd. at
2020 020 PAIKRAY U : 2020-02-14 No-
019 19
9)
_ (Se
16715/ |17.02. 522/20 T.K. c.0 ;gURT Order Dtd. at
2020 020 MOHANTY T ) 2020-02-13 No-
19 17
9)
_ (Se
16716/ |17.02. ?gég)/z I KAR c o IC\:ISURT Order Dtd. at
2020 020 . T : 2020-02-14 No-
020 22
9)
_ (Se
16717/ |117.02. ?55(2}2 H. K. c.0 ;gURT Order Dtd. at
2020 020 MALLICK U : 2020-02-14 No-
020 19 9)
(Se
WP (C) -
16718/ |17.02. GENE Order Dtd. at
2020 020 430/20 |J. SAHOO RAL 2020-01-17 No-
20
9)
_ (Se
16719/ |17.02. §§§/20 S. c.0 ;gURT Order Dtd. at
2020 020 MOHARANA |~ °7° : 2020-02-13 No-
19 17
9)
CRLMC- COURT (Se
16720/ |17.02. 413/20 M R c.o. Ino Order Dtd. at
2020 020 SAHOO T : 2020-02-14 No-
20 19
9)
(Se
16721/ |17.02. ?55(8)/2 H. K. c.0 ;gURT Order Dtd. at
2020 020 MALLICK U : 2020-02-14 No-
020 19
9)
(Se
WP (C) —
16722/ |117.02. GENE Order Dtd. at
2020 020 10420/ |J. SAHOO RAL 2019-08-22 No-
2019
9)
CRLMC- COURT (Se
16723/ |17.02. 415/20 M R c.o. Ilvo Order Dtd. at
2020 020 SAHOO U : 2020-02-14 No-
20 19
9)
_ (Se
16724/ |117.02. ?645/20 P.K. c.0 ;gURT Order Dtd. at
2020 020 MOHANTY T ) 2020-02-14 No-
20 24
9)
_ (Se
16725/ |17.02. Ygég)m H. K. c.0 ;gURT Order Dtd. at
2020 020 020 MALLICK U 19' 2020-02-14 No-

9)




CRLMC-

COURT

(Se

16726/ |17.02. P K Order Dtd. at
2020 020 291/20 |1 enka NO- 15020-02-14 No-
20 19
9)
_ (Se
16727/ |17.02. Yggég)/z P. K. ;gURT Order Dtd. at
2020 020 MISHRA . 2020-02-14 No-
020 22
9)
_ (Se
16728/ |17.02. ?442/20 B. DAS ;gURT Order Dtd. at
2020  [020 : . 2020-02-14 No-
20 24
9)
CRLMC- COURT (Se
16729/ |17.02. 358/20 |S BEHERA NO Order Dtd. at
2020  [020 : 2020-02-14 No-
20 19
9)
WPC (OA (Se
16730/ |17.02. C)- ?bébeliR ;gURT Order Dtd. at
2020  [020 1509/2 | L 2020-02-14 No-
018 9)
_ (Se
16731/ |17.02. 344?/20 B. DAS ;gURT Order Dtd. at
2020  [020 : : 2020-02-14 No-
20 24
9)
CRLMC- COURT (Se
16732/ |17.02. 335,20 P K O Order Dtd. at
2020  [020 MOHANTY . 2020-02-14 No-
20 19
9)
CRLMC- COURT (Se
16733/ |17.02. 441/20 B P NO Order Dtd. at
2020  [020 TANGA : 2020-02-14 No-
20 19
9)
_ (Se
16734/ |17.02. 525/20 M.D. ;gURT Order Dtd. at
2020 020 BISWAL : 2020-02-13 No-
20 24
9)
CRLMC- COURT (Se
16735/ |17.02. 65/202 D. K. NO Order Dtd. at
2020  [020 PANDA . 2020-02-14 No-
0 19
9)
CRLMC- COURT (Se
16736/ |17.02. 421/20 |J P KAR NO Order Dtd. at
2020  [020 : 2020-02-14 No-
20 19
9)
CRLMC- COURT (Se
16737/ |17.02. 435/20 M. R. O Order Dtd. at
2020  [020 SAHOO . 2020-02-14 No-
20 19
9)
16738/ 17.02. gsg%gg © % RoUT ;gURT Order Dtd. (ie
2020  |020 . 2020-02-14 a
20 19 No-




[ | | 9)

_ (Se

14 |16739/ |17.02. ?545202 M.R. ;gURT Order Dtd. at

3 2020 020 BARTK . 2020-02-14 No-
0 24

9)

- CRLMP- COURT wriT | (°©

14116740/ |17.02. 194/20 |B.K.DAS NO Order Dtd. BRANC at

4 |2020 020 R : 2015-02-19 No-

15 24 H-1 5

- CRLMC- COURT (Se

14 |16741/ |17.02. 460/20 T. R. O Order Dtd. at

5 2020 020 DAS . 2020-02-14 No-
20 19

4)

- CRLMC- COURT (Se

14 16742/ |17.02. 346/20 G NO Order Dtd. at

6 [2020 |020 JAYSING . 2020-02-14 No-

20 19 5

N RPFAM- COURT (Se

14 16743/ |17.02. 43/202 R.C. O Order Dtd. at

7 |2020  |020 MATLLA . 2020-02-14 No-
0 17

4)

- CRLMC- |G COURT (Se

1416744/ [17.02.2 |J 0 0 |0 oG o Order Dtd. at

8 |2020 020 . 2020-02-14 No-
20 H 19

4)

- CRLMC- COURT (Se

14 |16745/ |17.02. 444/20 GANESH O Order Dtd. at

9 |2020 |020 SAHOO . 2020-02-14 No-
20 19

4)

T ABLAPL (Se

1516746/ |17.02.2 |- G. S. COURT |Order Dtd. at

0 |2020 |020 1564/2 |MOHANTY NO. 9 12020-02-14 No-

020 4)

H CRLMC- COURT (Se

15|16747/ |17.02. 422/20 |B DAS O Order Dtd. at

1 |2020  |020 : 2020-02-14 No-
20 19

4)

T ABLAPL (Se

1516748/ |17.02.2 |- G. S. COURT |Order Dtd. at

2 2020 020 1593/2 IMOHANTY NO. 9 [2020-02-14 No-

020 4)

H CRLMC- COURT (Se

15|16749/ |17.02. 63/202 R R NO Order Dtd. at

3 2020 020 CHHOTRAY : 2020-02-14 No-
0 19

4)

T ABLAPL |JAYAKRIS (Se

15(16750/ |17.02.2 |- HNA COURT |Order Dtd. at

4 |2020 020 1602/2 |MOHAPATR NO. 9 [2020-02-14 No-

020 A 4)

1516751/ [17.02.2 [ABLAPL |[JAYAKRIS COURT |Order Dtd. (Se

5 2020 020 - HNA NO. 9 [2020-02-14 at




T 1605/2 |MOHAPATR No-
020 A 4)
T (Se
15|16752/ |17.02. ?5;%}2 P. c COURT |Order Dtd. gii;c at
6 [2020 |020 MTSHRA Y+ INo. 8 [2020-02-10 No-
020 H-5
47)
[ W (C) - CHIEF (Se
1516753/ [17.02.2 |, oco [PITABAS |, JUSTI |Order Dtd. at
7 12020 020 019 | [NAYRK : CE'S |2020-02-13 No-
COURT 47)
B WP (C) - |UJJWALA COURT (Se
1516754/ |17.02. 5217/2 |PRASAD c O Order Dtd. at
8 |2020 |020 050 ac . 2020-02-14 No-
47)
B _ (Se
1516755/ [17.02. §§£8>2 R. C. - ;gURT Order Dtd. at
9 [2020 020 MUDULT : : 2020-02-14 No-
020 22
47)
B _ (Se
16 16756/ |17.02. 2051(2}2 R. C. ;gURT Order Dtd. at
0 |2020 |020 MUDULT : 2020-02-14 No-
020 22
47)
N WP (C) - COURT wrrr | (5€
16 16757/ |17.02. 5010/2 R. C. c NO Order Dtd. BRANC at
1 |2020 |020 MUDUT T : : 2020-02-14 No-
020 22 H-7
44)
N CRLMC- COURT (Se
1616758/ |17.02. 257/20 SARAT c NO Order Dtd. at
2 2020 020 DASH : : 2020-02-14 No-
20 19
44)
T ABLAPL (Se
16 16759/ |17.02.2 |- BALARAM |, ;gURT Order Dtd. at
3 2020 020 1528/2 |SINGH : s 2020-02-14 No-
020 44)
- WP (C) - COURT (Se
16 16760/ [17.02.2 |c o) [PRAVAT |, o Order Dtd. at
4 2020 020 BEHERA : . 2020-02-14 No-
020 22
44)
[ CRLA- CRIMI |(Se
16 |16761/ |17.02. COURT |Order Dtd. NAL at
5 12020 020 §20/20 M. BARAL 1C.0. 5. 4 |2020-02-14 APPEA |No-
L 5)
T ABLAPL (Se
16 16762/ |17.02.2 |- iATTANAY . ;gURT Order Dtd. at
6 [2020 |020 1535/2 | : s 2020-02-14 No-
020 5)
T ABLAPL (Se
16 16763/ [17.02.2 |- iATTANAY . ;gURT Order Dtd. at
7 |2020  |020 1533/2 | : 5 2020-02-14 No-
020 5)
11616764/ [17.02.2 |ABLAPL |s (c.0. |COURT |order Dtd. [(Se




2020 020 - PATTANAY NO. 2020-02-14 at
1531/2 |AK 19 No-
020 5)
ABLAPL (Se
16765/ [17.02.2 |- iATANAYA ;gURT Order Dtd. at
2020 1020 1530/2 | o 2020-02-14 No-
020 5)
_ (Se
16766/ |17.02. ?3{?9«/:2 P C DR Order Dtd. at
2020 1020 MOHANTY (J) 2020-02-14 No-
019
5)
_ (Se
16767/ |17.02. ?gé?/z S N IC\:ISURT Order Dtd. at
2020 1020 STNGH : 2020-02-14 No-
020 19
5)
_ w/s.s1TA (Se
16768/ |17.02. 2532}2 NSU ;gURT Order Dtd. at
2020 1020 020 MOHAN 1o 2020-02-14 No-
STINGH 5)
WP (C) - |STTANSU COURT (Se
16769/ |17.02. Order Dtd. at
2020|020 5303/2 [MOHAN MO 12020-02-14 No-
020 STNGH 19 5?
WP (C) - |STTANSU COURT (Se
16770/ |17.02. Order Dtd. at
2020|020 5304/2 MOHAN MO 12020-02-14 No-
020 STNGH 19 5)
_ M/s.sTTA (Se
16771/ |17.02. ?gé?/z NSU ;gURT Order Dtd. at
2020 1020 020 MOHAN o 2020-02-14 No-
STINGH 5)
WP (C) - |STTANSU COURT (Se
16772/ |17.02. Order Dtd. at
2020|020 530772 JMOHAN MO 15020-02-14 No-
020 STNGH 19 5)
_ (Se
16773/ |17.02. Vgiég)/z s M SING ;gURT Order Dtd. at
2020 1020 : 2020-02-14 No-
020 19
5)
_ (Se
16774/ |17.02. V5\”;2<S)/2 s M SING ;gURT Order Dtd. at
2020 1020 . 2020-02-14 No-
020 19
5)
ABLAPL (Se
16775/ |17.02.2 |- B. K. COURT |Order Dtd. at
2020 1020 1560/2 |PANDA NO. 9 |2020-02-14 No-
020 5)
ABLAPL (Se
16776/ |17.02.2 |- JANMEJAY COURT |0Order Dtd. at
2020 1020 1569/2 |PARIDA NO. 9 |2020-02-14 No-
020 5)




WP (C) -

BINOD

COURT

(Se

16777/ |17.02. Order Dtd. at
5662/2 |KUMAR C.0. |NO.
2020 020 020 DAS P 2020-02-14 2?
_ (Se
16778/ |17.02. ?Zég}z M. K. c.0 ;gURT Order Dtd. at
2020 020 PANI T : 2020-02-14 No-
020 24
5)
_ Order Dtd. (Se
16779/ |17.02. ig%m C. K. GENE 2018-07- ;igi at
2020 020 1 NAYAK RAL 30Petition, An L No-
nexure, 4)
CRMIN |(Se
16780/ |17.02. 252%32 T. K. GENE Order Dtd. AL at
2020 020 NAYAK RAL 2018-03-27 MISC- [No-
017
2 13)
WP (C) - Order Dtd. (Se
16781/ |17.02. 10470/ P. K. GENE 2019-09- at
2020 020 MOHANTY |RAL 05Petition, An No-
2019
nexure, 13)
_ (Se
16782/ |17.02. 532232 P. K. GENE Order Dtd. at
2020 020 MOHANTY |RAL 2019-12-16 No-
019
13)
BISWARAN (Se
16783/ |17.02. CMP- JAN GENE Order Dtd. at
2020 020 4/2020 PARIDA RAL 2020-01-22 No-
13)
_ (Se
16784/ |17.02. ?ggégo D. SWAIN GENE Order Dtd. at
2020  |020 : RAL 2020-02-07 No-
19
13)
ABLAPL (Se
16785/ |17.02. - P. K. c.0 COURT |Order Dtd. at
2020 020 1563/2 |SAMAL Y INO. 9 [2020-02-14 No-
020 13)
WP (C) - (Se
16786/ |17.02. 29042/ P.PRADHA |GENE Order Dtd. at
2020  |020 N RAL 2020-01-07 No-
2019
13)
WP (C) - (Se
16787/ |17.02. 20352/ P.K.MOHA |GENE Order Dtd. at
2020 020 NTY RAL 2019-11-18 No-
2018
13)
_ (Se
16788/ |17.02. ?553;0 B.R.SENA |GENE Order Dtd. gii;c at
2020 020 PATI RAL 2016-11-09 No-
11 H-4
46)
16789/ [17.02. ?iig}; B.C.PAND |GENE Order Dtd. (ie
2020 020 020 A RAL 2020-02-13 Eo—




| ] 6
WRIT
BRANC |(Se
1916790/ |17.02. ?gég}; B.C.PAND |GENE Order Dtd. ?DIVI ;z_
4 |2020 020 19 A RAL 9999-12-31 ston |13
BENCH |)
)
WRIT
BRANC |(Se
19 16791/ |17.02. ggég}; S.P.BART |GENE Order Dtd. ?DIVI ;z_
5 2020 020 050 K RAL 2020-03-03 s1o8 s
BENCH |)
)
WP (C) - wrrT | 5°
1916792/ |17.02. 15073/ B.R.SENA |GENE Order Dtd. BRANC at
6 [2020 |020 PATT RAL 2008-06-23 No-
2007 H-1
31)
[ (Se
WP (C) -
19116793/ |17.02. GENE Order Dtd. at
7 12020  |020 24609/ M.ROUT  |pp 2018-07-13 No-
2011
31)
T (Se
WP (C) -
1916794/ |17.02. GENE Order Dtd. at
8 [2020 020 19818/ IM.K.RANA |ppp 2020-02-04 No-
2019
31)
[ (Se
WP (C) -
19116795/ |17.02. GENE Order Dtd. at
9 |2020  |020 18491/ IM.K.RANA |ppy, 2020-02-11 No-
2016
31)
T _ (Se
20116796/ |17.02. gzé§>2 P.K.MOHA |GENE Entire gii;c at
0 12020 020 PATRA RAL Document No-
018 H-4
19)
N _ (Se
20116797/ |17.02. ?gégé/ = RouT  |GENE Order Dtd. at
1 |2020 |020 . RAL 2019-09-05 No-
2010
19)
2016798/ [17.02 we (C) - COURT |Order Dtd ;ie
2 2020 020 2485/2 K.K.NATH |C.0. lyq " g 15020-02-10 No-
011
19)
T ABLAPL (Se
20116799/ |17.02. - M. R. c.0 COURT |Order Dtd. at
3 2020 020 1558/2 |SAHOO Y+ INO. 9 |2020-02-14 No-
020 19)
R WP (C) - wriT | (€
2016800/ [17.02.2 |/o 00" M.K.BARI |, | |COURT |Order Dtd. reanc 2t
4 |2020 020 K Y+ INo. 9 |2016-03-22 No-
2010 H-1 )




ABLAPL (Se
16801/ [17.02.2 |- NIRANJAN | |COURT (Order Dtd. at
2020 020 1566/2 |SAHOO Y+ INO. 9 |2020-02-14 No-
020 2)
CRLA- COURT (Se
16802/ |17.02. 564/20 MAHES c.o. INo. 2 Order Dtd. at
2020 020 DAS o . 2020-02-14 No-
19 OLD
2)
_ (Se
16803/ |17.02. §§é§>2 D. c.0 COURT |Order Dtd. at
2020 020 BISWAL Y Ino. 8 [2020-02-13 No-
020
2)
ABLAPL (Se
16804/ [17.02.2 |- T. R. . o. |COURT lorder pta. at
2020 020 1595/2 |DAS Y+ INo. 9 |2020-02-14 No-
020 2)
ABLAPL [ (Se
16805/ (17.02.2 |- . COURT |Order Dtd. at
2020|020 1576/2 SFASENG €9 no 9 12020-02-14 No-
020 2)
(Se
WP (C) - WRIT
16806/ [17.02. GENE Order Dtd. at
2020 020 20132/ |N.RAO RAL 2014-05-14 BRANC |0
2013 H-3
13)
(Se
WP (C) - WRIT
16807/ |17.02. GENE Order Dtd. at
2020|020 17564/ IN.RRO gy, 2016-08-10 BRANC - no-
2014 H-8
41)
WP (C) - (Se
16808/ |17.02.2 |00~ |H.K.PATR GENE Order Dtd. at
2020 020 A RAL 2020-01-22 No-
2019
41)
ABLAPL (Se
16809/ |17.02. - M. N. c.0 COURT |Order Dtd. at
2020 020 1574/2 |MOHANTY |~°°° [NO. 9 |2020-02-14 No-
020 41)
(Se
WP (C) -
16810/ |17.02. GENE Order Dtd. at
2020 020 3641/2 |P.K.DASH |pp 7 2020-02-05 No-
020
41)
WRIT
BRANC |(Se
WP (C) - H at
16811/ |17.02. GENE Order Dtd.
3656/2 |D.NAYAK rot (DIVI |No-
2020 020 090 RAL 2020-03-24 ston 14
BENCH |)
)
ABLAPL ;ie
16812/ (17.02.2 |- M. N. c.o. |COURT |Order Dtd. No-
2020 020 1573/2 [MOHANTY |~'°° |NO. 9 [2020-02-14 Y

020




ABLAPL

(Se

16813/ [17.02.2 |- A. K. . o. |cOURT lorder pta. ;2_
2020 020 1579/2 |SWAIN ¥ INO. 9 |2020-02-14
114
020
)
ABLAPL ;ie
16814/ |17.02. - M. R. c.0 COURT |Order Dtd. No-
2020 020 1568/2 |BARIK Y INO. 9 |2020-02-14
114
020
)
ABLAPL ;ie
16815/ |17.02. - J. c.0 COURT |Order Dtd. No-
2020 020 1580/2 |MANTREE ¥ INO. 9 |2020-02-14
114
020
)
ABLAPL ;ie
16816/ |17.02.2 |- M. N. ¢ . |COURT |Order Dtd. oo
2020 020 1581/2 |MOHANTY Y INO. 9 |2020-02-14
114
020
)
CcMP- wrrr | (5€
16817/ |17.02. 431/20 S.K.PATN |GENE Order Dtd. BRANC at
2020 020 ATK RAL 2016-06-21 No-
16 H-7
10)
ABLAPL (Se
16818/ |17.02. - COURT |Order Dtd. at
2020 020 1565/2 |1+ PANDA [C.O0. 105 "9 12020-02-14 No-
020 10)
ABLAPL (Se
16819/ |17.02. - G. B. c.0 COURT |Order Dtd. at
2020 020 1578/2 |PARIDA ¥ INO. 9 |2020-02-14 No-
020 10)
ABLAPL (Se
16820/ |17.02.2 |- JAGANNAT |, |COURT [Order Dtd. at
2020 020 1594/2 |H KAMILA |~°°° INO. 9 |2020-02-14 No-
020 10)
ABLAPL (Se
16821/ |17.02. - P. K. c.0 COURT |Order Dtd. at
2020 020 1599/2 |MOHANTY ¥ INO. 9 |2020-02-14 No-
020 10)
ABLAPL (Se
16822/ |17.02. - gﬁiﬁﬁiﬁ c.0 COURT |Order Dtd. at
2020 020 1591/2 |- o ¥ INO. 9 |2020-02-14 No-
020 10)
CRIMI |(Se
16823/ |17.02. 552232 P.K.BEHE |GENE Order Dtd. NAL at
2020 020 RA RAL 2016-07-14 MISC- |No-
016
3 4)
ABLAPL (Se
16824/ |17.02.2 |- M. D. c.o. |COURT |Order Dtd. at
2020 020 1567/2 |[BISWAL Y INO. 9 |2020-02-14 No-
020 4)




ABLAPL (Se
16825/ |17.02. - COURT |Order Dtd. at
2020 1020 1559/2 B+ PAS  1C.0- Iy5 9 |2020-02-14 No-
020 4)
ABLAPL (Se
16826/ |17.02. - A. c.0 COURT |Order Dtd. at
2020 020 1556/2 |KALASH Yt INO. 9 |2020-02-14 No-
020 4)
ABLAPL (Se
16827/ |17.02. - P. N. c.0 COURT |Order Dtd. at
2020 020 1557/2 |BEHERA Y INO. 9 [2020-02-14 No-
020 4)
ABLAPL (Se
16828/ |17.02.2 |- ASHUTOSH |, , |COURT |Order Dtd. at
2020 020 1592/2 |[MOHANTY Yt INO. 9 [2020-02-14 No-
020 4)
CRIMI |(Se
16829/ |17.02. g?g%go D NAYAK GENE Order Dtd. NAL at
2020 020 : RAL 2018-11-29 MISC- |No-
18
1 1)
(Se
0Jc- WRIT
16830/ |17.02. GENE Order Dtd. at
2020 020 11075/ |B.K.ROUT RAL 2018-04-19 BRANC o
1998 H-5
21)
BLAPL- COURT (Se
16831/ |17.02. 10655/ D. c.o. Ilvo Order Dtd. at
2020 020 PRADHAN T : 2020-02-12 No-
2019 23
21)
CRLA- CRIMI |(Se
16832/ |17.02. 276/20 H.K.PATR |GENE Order Dtd. NAL at
2020 020 A RAL 2009-12-22 APPEA |No-
06
L 6)
_ (Se
16833/ |17.02. S?ggsz S BARIK GENE Order Dtd. at
2020 020 : RAL 2020-02-07 No-
017
6)
BLAPL- COURT (Se
16834/ |17.02. 9416/2 S.K.BHAN c.o. o. 2 Order Dtd. at
2020 020 JADEO T . 2019-11-27 No-
019 OLD 6)
(Se
WP (C) -
16835/ |17.02. GENE Order Dtd. at
2020 020 7730/2 |8.K.RATH RAL 2019-06-17 No-
004
6)
ABLAPL CRIMI |(Se
16836/ (17.02. - N.K.ROUT GENE Order Dtd. NAL at
2020 020 5388/2 | RAL 2019-01-18 MISC- |No-
018 1 7)
16837/ [17.02. i;i‘;m S.K.SWAI |GENE Order Dtd. (ie
2020 020 18 N RAL 2020-02-13 ;o_




[ | | | )
_ (Se
24 16838/ [17.02. 23?582 P. K. ;gURT Order Dtd. at
2 [2020 020 PATRT . 2020-01-27 No-
0 23
7)
B _ (Se
24 16839/ |17.02. 28?282 P. K. ;gURT Order Dtd. at
3 12020 020 PATRI : 2020-01-27 No-
0 23
7)
T WRIT
BRANC | (Se
2416840/ |17.02. ?g;g}; PRASANJT ;gURg Order Dtd. ?DIVI ;z_
4 12020 020 050 T BEHERA oLp | [2020-02-17 s1on |06
BENCH |)
)
WRIT
BRANC | (Se
24 16841/ [17.02. ?gég}; PRASANJT ;gURg Order Dtd. TDIVI ;z_
5 12020 020 050 T BEHERA oLp | [2020-02-17 s1on 106
BENCH |)
)
(Se
2416842/ |17.02. SEE%EB R. R. EgURT Order Dtd. ;z_
6 12020 |020 i CHHOTRAY o 2020-02-13 loe
)
ABLAPL a(lie
24 16843/ [17.02.2 |- BALARAM COURT |Order Dtd. e
7 12020 020 1633/2 |SINGH NO. 6 |2020-02-14
075 106
)
ABLAPL a(lie
24 116844/ |17.02.2 |- s ROUT COURT |Order Dtd. No-
8 12020 020 1614/2 °° NO. 6 |2020-02-14
00 106
)
ABLAPL (ie
24 |16845/ |17.02.2 |- P. K. COURT |Order Dtd. -
9 2020 |020 1626/2 [BARIK NO. 6 |2020-02-14
06 106
)
ABLAPL a(f:e
2516846/ 17.02.2 |- P. K. COURT |Order Dtd. -
0 2020 020 1624/2 [BARIK NO. 6 |2020-02-14
0 106
)
ABLAPL (Se
25116847/ |17.02. - Dﬁéﬂzg COURT |Order Dtd. at
1 12020 020 19750/ | ooy NO. 7 |2020-02-14 No-
2019 106




[ CRLA- CRIMI |(Se
2516848/ [17.02.2 |00 R. K. COURT |0rder Dtd. NAL  |at

2 2020 1020 ¥ ROUT NO. 7 |2020-02-12 APPEA |No-
L 1)

N CRLA- COURT (Se
25116849/ |17.02. 449/20 R. K. NO. 2 Order Dtd. at

3 2020  |020 MALLICK . 2020-02-14 No-
19 OLD b

T ABLAPL (Se
25116850/ |17.02. - P. N. COURT |Order Dtd. at

4 (2020 020 1600/2 [BEHERA NO. 9 |2020-02-14 No-
020 1)

___ ABLAPL (Se
25016851/ [17.02.2 |- ggiEEEA COURT |0rder Dtd. at

5 (2020  |020 1572/2 NO. 9 |2020-02-14 No-

JENA

020 1)

T ABLAPL (Se
25116852/ |17.02. - M. K. COURT |Order Dtd. at

6 2020 |020 1575/2 [MALLICK NO. 9 |2020-02-14 No-
020 1)

T ABLAPL (Se
25016853/ [17.02.2 |- BALARAM COURT |0rder Dtd. at

7 |2020  |020 1584/2 |SINGH NO. 9 |2020-02-14 No-
020 1)

N WP (C) - |RAMAKANT COURT (Se
25116854/ |17.02. Order Dtd. at

8 2020 |020 5413/2 1A MO 12020-02-14 No-
020 SARANGT 22 b

B WP (C) - |RAMAKANT COURT (Se
2516855/ |17.02. Order Dtd. at

9 |2020  |020 5412/2 A MO 12020-02-14 No-
020 SARANGT 22 b

N CONTC- COURT (Se
2616856/ |17.02. 5319/ S.K. O Order Dtd. at

0 [2020 |020 SAMAL : 2020-02-12 No-
019 24 b

B WP (C) - |M/S.RAMA COURT (Se
26 16857/ |17.02. : Order Dtd. at

1 2020|020 5414/2 |KANTA MO 12020-02-14 No-
020 SARANGT 22 b

N WP (C) - M/S.RAMA COURT (Se
26116858/ |17.02. . Order Dtd. at

2 12020 020 5420/2 |KANTA MO 12020-02-14 No-
020 SARANGT 22 1?

B WP (C) - |RAMAKANT COURT (Se
2616859/ [17.02.2 |o, 0000 | o Order Dtd. at

3 2020 020 020 CARANGI oy 2020-02-14 T?_

2616860/ [17.02.2 WP (C)- |[RAMAKANT COURT |Order Dtd. (Se
4 (2020 |020 5419/2 A NO. 2020-02-14 at




T 020 SARANGT 22 No-
1)
___ M/S. (Se
2616861/ |17.02. 2512}2 RAMAKANT ;gURT Order Dtd. at
5 2020 020 050 A A 2020-02-14 No-
SARANGT 1)
T ABLAPL (Se
26 16862/ 17.02.2 |- 2U§£§§i§ - COURT |Order Dtd. at
6 [2020 |020 1589/2 Y+ INo. 9 |2020-02-14 No-
MTISHRA
020 1)
- WP (C) - M/S.RAMA COURT (Se
26116863/ |17.02. . Order Dtd. at
7 12020 |020 5417/2 [KANTR —|C.0. NO. 1450 02-14 No-
020 SARANGT 22 5
T ABLAPL (Se
26 16864/ [17.02.2 |- iiHOK - COURT |Order Dtd. at
8 [2020 |020 1587/2 y Y+ INo. 9 |2020-02-14 No-
SAHOO
020 1)
___ ABLAPL (Se
2616865/ |17.02. - PRASANJI c COURT |Order Dtd. at
9 |2020 |020 1586/2 |T BEHERA ~°°° |NO. 9 [2020-02-14 No-
020 1)
B WP (C) - |M/S.RAMA COURT (Se
27116866/ |17.02. . Order Dtd. at
0 2020|020 5416/2 [KANTA  1C.0. INO. 15050 02-14 No-
020 SARANGT 22 5
___ ABLAPL (Se
27116867/ |17.02. - SAMIR c COURT |Order Dtd. at
1 2020 |020 1561/2 [BARIK Y+ INo. 9 |2020-02-14 No-
020 1)
B WP (C) - |M/S.RAMA COURT (Se
27116868/ |17.02. . Order Dtd. at
2 2020 020 5415/2 [KANTR |C.0. NO. 1450 02-14 No-
020 SARANGT 22 5
___ ABLAPL (Se
27116869/ (17.02. - ;SJHOK c COURT |Order Dtd. at
3 2020  |020 1604/2 y Y+ INo. 9 |2020-02-14 No-
SAHOO
020 1)
T ABLAPL (Se
27116870/ |17.02.2 |- JAGANNAT COURT |Order Dtd. at
4 |2020 020 1603/2 |H KAMILA NO. 9 [2020-02-14 No-
020 1)
N _ (Se
27 16871/ [17.02. ?5?3}2 N.C. - ;gURT Order Dtd. at
5 (2020  |020 STNHA . : 2020-02-14 No-
020 22
1)
T ABLAPL (Se
27116872/ |17.02. - R. DAS c COURT |Order Dtd. at
6 [2020 |020 1601/2 [°° Y+ INO. 9 |2020-02-14 No-
020 1)
127 (168737 [17.02.2 [wP(C)- [K.K. (c.0. |COURT |order Dtd. [(Se




2020 020 5630/2 |MOHAPATR NO. 2020-02-14 at
020 A 22 No-
1)
ABLAPL (Se
16874/ |17.02. - M. N. COURT |Order Dtd. at
2020 020 1598/2 |[MOHANTY NO. 9 [2020-02-14 No-
020 1)
ABLAPL (Se
16875/ |17.02. - M. N. COURT |Order Dtd. at
2020 020 1597/2 |[MOHANTY NO. 9 |2020-02-14 No-
020 1)
ABLAPL (Se
16876/ |17.02. - M. N. COURT |Order Dtd. at
2020 020 1582/2 |[MOHANTY NO. 9 [2020-02-14 No-
020 1)
_ (Se
16877/ |17.02. ?zégl/ ALK. COURT |Order Dtd. at
2020 020 JATI NO. 9 |2020-02-14 No-
2016
1)
ABLAPL (Se
16878/ |17.02. - B. DAS COURT |Order Dtd. at
2020 020 1583/2 |° NO. 9 |2020-02-14 No-
020 1)
ABLAPL (Se
16879/ |17.02. - ﬁiﬂ?iN COURT |Order Dtd. at
2020 020 1588/2 NO. 9 |2020-02-14 No-
SAHOO
020 1)
_ (Se
16880/ |17.02. Vfiégz/ P.R. COURT |Order Dtd. at
2020 020 SAMAL NO. 9 |2020-02-14 No-
2016
1)
ABLAPL (Se
16881/ |17.02. - PRANAMIT COURT |Order Dtd. at
2020 020 1596/2 |A BASTIA NO. 9 |2020-02-14 No-
020 1)
ABLAPL (Se
16882/ |17.02. - BIKRAM COURT |Order Dtd. at
2020 020 1590/2 |BEHERA NO. 9 |2020-02-14 No-
020 1)
(Se
WP (C) -
16883/ [17.02. 9523/2 |p.C.DAS COURT |Order Dtd. at
2020 020 NO. 9 [2020-02-14 No-
006
1)
ABLAPL (Se
16884/ [17.02.2 |- ggi:?ﬁg COURT |Order Dtd. at
2020 020 1562/2 I NO. 9 [2020-02-14 No-
020 1)
ABLAPL (Se
16885/ |17.02. - ;ﬁﬁg; COURT |Order Dtd. at
2020 020 1577/2 NO. 9 |2020-02-14 No-
020 SAHOO 1)




WP (C) -

(Se

16886/ [17.02. COURT |Order Dtd. at
2020 020 2523/2 |D. SAMAL [C.0. |0o "5 15050-02-14 No-
006
1)
WRIT
WP (C) - CHIEF ERANC é(lts',e
16887/ |17.02. 202292/ NIRANJAN c.o JUSTI |Order Dtd. (DIVI |No-
2020 020 ROUT O« lcg's  2020-02-14
2017 Coune SION |115
BENCH |)
)
WE (C) - CHIEF ;ie
16888/ |17.02. 2523/ B.K. c.0 JUSTI |Order Dtd. No-
2020 020 ool ROUT O« cE's  |2020-02-14 e
COURT :
MISC. |(Se
16889/ |17.02. g??/zo P.K. c o ;gURT Order Dtd. APPEA |at
2020|020 o LENKA 00 Do [2020-02-12 L No-
SEC.  |3)
MISC. |(Se
16890/ [17.02. 522/20 R.K. - ;gURT Order Dtd. APPEA |at
2020 020 >, SAHOO 00 00t [2020-02-12 L No-
SEC.  |3)
_ (Se
16891/ |17.02. 533/20 R.K. c.0 ;gURT Order Dtd. at
2020 020 SAHOO 0 NO- o 020-02-12 No-
11 22
3)
_ (Se
16892/ |17.02. 538/20 A.K. c.0 ;gURT Order Dtd. at
2020 020 PARIDA 0. N0 0 020-02-12 No-
11 22
3)
_ (Se
16893/ |17.02. Z?Z/zo R.K. c o ;gURT Order Dtd. at
2020 020 SAHOO 0 MO o 620-02-12 No-
16 22
3)
(Se
16894/ (17.02. Z§2/20 B.R. c o ;gURT Order Dtd. at
2020 020 senapaTT O 9 NO- og20-02-12 No-
16 22
3)
_ (Se
16895/ [17.02. E?Q/ZO R.K. c o ;gURT Order Dtd. at
2020 020 SAHOO 0 MO o 620-02-12 No-
11 22
3)
(Se
FAO- COURT
16896/ |17.02. Order Dtd. at
2020 lo2e 518/20 M. BARAL [C.0. NO. | . 08% "0 oo
11 22
3)
_ (Se
16897/ |17.02. ?gégi/ ﬁ/iﬁﬁigA GENE Order Dtd. at
2020 020 vono | lxamoia [RAL 2019-12-04 No-

3)




WP (C) -

(Se

16898/ |17.02. 19391/ P. K. GENE Order Dtd. at
2020 020 LENKA RAL 2019-12-23 No-
2019
3)
(Se
WP (C) - |G. WRIT
16899/ |17.02. GENE Order Dtd. at
2020 020 18719/ |JAYASING RAL 2016-12-03 BRANC o
2016 H H-1
31)
ABLAPL CRMIN |(Se
16900/ |17.02. - s. ROUT GENE Order Dtd. AL at
2020 020 10041/ : RAL 2019-12-12 MISC- |No-
2019 2 13)
ABLAPL CRMIN |(Se
16901/ |17.02. - s. ROUT GENE Order Dtd. AL at
2020 020 10042/ |- RAL 2019-12-12 MISC- |No-
2019 2 13)
(Se
16902/ [17.02. 257(2)/2 s ¢ pant lc.o ;gURT Order Dtd. at
2020 020 " : 2020-02-13 No-
020 19
13)
ABLAPL (Se
16903/ |17.02. - R. K. GENE Order Dtd. at
2020 020 7573/2 MALLICK |RAL 2019-08-02 No-
019 13)
RVWPET (Se
16904/ |17.02. - P. K. GENE Order Dtd. at
2020 020 84/201 |[ROUTRAY |RAL 2020-02-07 No-
9 13)
_ (Se
16905/ |17.02. Z?Igbgo P. K. GENE Order Dtd. at
2020 020 NAYAK RAL 2020-01-21 No-
19
13)
(Se
16906/ |17.02.2 |ELPET- |R. K. GENE Order Dtd. at
2020 020 5/2019 |BARIK RAL 2020-02-24 No-
13)
(Se
16907/ |17.02. ELPET- |[R. K. GENE Order Dtd. at
2020 020 5/2019 BARIK RAL 2020-02-24 No-
13)
(Se
16908/ |17.02.2 |[ELPET- |R. K. GENE Order Dtd. at
2020 020 5/2019 |BARIK RAL 2020-02-24 No-
13)
(Se
16909/ |17.02.2 |[ELPET- |R. K. GENE Order Dtd. at
2020 020 5/2019 BARIK RAL 2020-02-24 No-
13)
16910/ [17.02.2 |[ELPET- [R. K. GENE Order Dtd. (ie
2020 020 5/2019 BARIK RAL 2020-02-24 a




T i35

(Se
31116911/ |17.02. ELPET- |R. K. GENE Order Dtd. at
5 12020 020 5/2019 BARIK RAL 2020-02-24 No-

13)
T (Se
31116912/ |17.02. ELPET- |[R. K. GENE Order Dtd. at
6 12020 020 5/2019 |BARIK RAL 2020-02-24 No-

13)
T (Se
31116913/ |17.02. ELPET- |R. K. GENE Order Dtd. at
7 12020 020 5/2019 BARIK RAL 2020-02-24 No-

13)
T (Se
31116914/ |17.02. ELPET- |R. K. GENE Order Dtd. at
8 12020 020 5/2019 |BARIK RAL 2020-02-24 No-

13)
T (Se
3116915/ |17.02. ELPET- |R. K. GENE Order Dtd. at
9 12020 020 5/2019 BARIK RAL 2020-02-24 No-

13)
[ (Se
32116916/ |17.02. ELPET- |R. K. GENE Order Dtd. at
0 12020 020 5/2019 |BARIK RAL 2020-02-24 No-

13)
T (Se
32116917/ |17.02. ELPET- |R. K. GENE Order Dtd. at
1 12020 020 5/2019 BARIK RAL 2020-02-24 No-

13)
T (Se
32116918/ |17.02. ELPET- |R. K. GENE Order Dtd. at
2 12020 020 5/2019 |BARIK RAL 2020-02-24 No-

13)
T (Se
32116919/ |17.02. ELPET- |R. K. GENE Order Dtd. at
3 12020 020 5/2019 |BARIK RAL 2020-02-24 No-

13)
T (Se
32116920/ |17.02. ELPET- |R. K. GENE Order Dtd. at
4 12020 020 5/2019 BARIK RAL 2020-02-24 No-

13)
T (Se
32116921/ |17.02. ELPET- |R. K. GENE Order Dtd. at
5 12020 020 5/2019 |BARIK RAL 2020-02-24 No-

13)
T (Se
32116922/ |17.02. ELPET- R.K.BARI |GENE Order Dtd. at
6 (2020 020 5/2019 [K RAL 2020-02-24 No-

13)
32[16923/ [17.02.2 [ELPET- [R. K. GENE Order Dtd. (Se
7 12020 020 5/2019 |BARIK RAL 2020-02-24 at




T No-
13)
___ (Se
32116924/ |17.02. ELPET- |R. K. GENE Order Dtd. at
8 (2020 020 5/2019 |BARIK RAL 2020-02-24 No-
13)
[ (Se
32116925/ |17.02. ELPET- |R. K. GENE Order Dtd. at
9 12020 020 5/2019 |BARIK RAL 2020-02-24 No-
13)
T (Se
33|16926/ |17.02. ELPET- |R. K. GENE Order Dtd. at
0 (2020 020 5/2019 |BARIK RAL 2020-02-24 No-
13)
T (Se
33116927/ |17.02. ELPET- |R. K. GENE Order Dtd. at
1 12020 020 5/2019 |BARIK RAL 2020-02-24 No-
13)
T (Se
33116928/ |17.02. ELPET- |R. K. GENE Order Dtd. at
2 (2020 020 5/2019 |BARIK RAL 2020-02-24 No-
13)
T (Se
33116929/ |17.02. ELPET- |R. K. GENE Order Dtd. at
3 (2020 020 5/2019 |BARIK RAL 2020-02-24 No-
13)
T (Se
33116930/ |17.02. ELPET- |R. K. GENE Order Dtd. at
4 12020 020 5/2019 |BARIK RAL 2020-02-24 No-
13)
T (Se
33116931/ |17.02. ELPET- |R. K. GENE Order Dtd. at
5 12020 020 5/2019 |BARIK RAL 2020-02-24 No-
13)
T (Se
33116932/ |17.02. ELPET- |R. K. GENE Order Dtd. at
6 12020 020 5/2019 |BARIK RAL 2020-02-24 No-
13)
T (Se
33116933/ |17.02. ELPET- |R. K. GENE Order Dtd. at
7 12020 020 5/2019 |BARIK RAL 2020-02-24 No-
13)
[ (Se
33116934/ |17.02. ELPET- |[R. K. GENE Order Dtd. at
8 12020 020 5/2019 |BARIK RAL 2020-02-24 No-
13)
___ (Se
33116935/ |17.02. ELPET- |R. K. GENE Order Dtd. at
9 (2020 020 5/2019 |BARIK RAL 2020-02-24 No-
13)
3416936/ [17.02.2 [ELPET- [R. K GENE Order Dtd. (Se




2020 020 5/2019 |BARIK RAL 2020-02-24 at
No-
13)
(Se
16937/ |17.02.2 |[ELPET- |[R. K. GENE Order Dtd. at
2020 020 5/2019 |BARIK RAL 2020-02-24 No-
13)
_ (Se
16938/ |17.02. Vfgég;/ R. N. GENE Order Dtd. at
2020 020 BISWAL RAL 2020-02-10 No-
2019
13)
_ (Se
16939/ |17.02. ?iég%/ P. K. GENE Order Dtd. at
2020 020 MISHRA RAL 2020-02-04 No-
2019
13)
(Se
WP (C) - WRIT
16940/ |17.02. GENE Order Dtd. at
2020|020 28422/ IN. RRO |ppy, 2020-01-16 BRANC - no-
2019 H-8
29)
_ (Se
16941/ |17.02. 225(?/2 TAPAN c.0 COURT |Order Dtd. gggc at
2020 020 SWAIN Y INO. 8 [2020-02-17 No-
020 H-1
3)
ABLAPL CRMIN |(Se
16942/ |17.02. - L. C. GENE Order Dtd. AL at
2020 020 5276/2 |BARAL RAL 2019-04-17 MISC- |No-
019 2 15)
WP (C) - wriT | (€
16943/ |17.02. 5050/2 TAPAN c.o. |COURT Order Dtd. sranc 2t
2020 020 SWAIN Y INO. 8 [2020-02-17 No-
020 H-1
3)
ABLAPL CRMIN |(Se
16944/ |17.02. - L. C. GENE Order Dtd. AL at
2020 020 5278/2 |BARAL RAL 2019-04-17 MISC- |No-
019 2 15)
_ (Se
16945/ [17.02. ?gég)/z s. B. < o, |COURT lorder Dtd. g;ﬁ;e at
2020 020 UDGATA Y INO. 8 [2020-02-17 No-
020 H-1
3)
_ (Se
16946/ |17.02. ?fégg/ P. K. GENE Order Dtd. at
2020 020 MOHANTY |RAL 2020-01-24 No-
2005
3)
_ (Se
16947/ [17.02. ?gé?m s. B. < o, |COURT lorder Dtd. g;ﬁ;e at
2020 020 UDGATA Yt NO. 8 [2020-02-17 No-
020 H-1 3)
_ (Se
16948/ |17.02. g?g?go R. K. GENE Order Dtd. at
2020 020 15 MALLICK |RAL 2019-04-22 No-

3)




_ (Se
16949/ 17.02. V5VE9)5<(2:)/2 TAPAN < o, [COURT |order Dtd. g;ﬁgc at
2020 020 SWAIN T INO. 8 |2020-02-17 No-
020 H-1
3)
(Se
WP (C) - WRIT
16950/ |17.02. S. C. GENE , at
5020 020 55/200 BISWAL RAL Entire Order BRANC No-
9 H-5
32)
_ (Se
16951/ |17.02. V5VE9)5<(2:)/2 S. B. c.0 COURT |Order Dtd. gi;f]c at
2020 020 UDGATA T INO. 8 |2020-02-17 No-
020 H-1 3)
_ (Se
16952/ |17.02. ?gég}z P. K. GENE Order Dtd. at
2020 020 MOHANTY |RAL 2020-01-29 No-
020
3)
(Se
16953/ |17.02. §§é§>2 P. K. GENE Order Dtd. g;ﬁ;o at
2020 020 JENA RAL 2015-04-07 No-
010 H-6
36)
_ Order Dtd. (Se
16954/ [17.02. gg86/1 P. K. GENE 1998-03- g;ﬁ;e at
2020 020 SWAIN RAL 04Petition, An No-
994 H-6
nexure, 30)
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